141 Written Answers
Secessionist activities in North East region
4129. SHRI KAMAL MORARKA: Will

the Minister of HOME AFFAIRS be pleased
to state:

(a) what are the details of secessionist
movements in the North East region;

(b) the number of civilians and army
personnel including those from para-

(a):

[21 DEC.

1992] to Questions 142

military forces killed in various attacks
during the last two years; and

(c) the steps taken by Government to solve
the problems of North-East regjon?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRIM. M. IACOB):

Nagaland

What are the details of sesessionist -auvements inthe [, National Sociaiist Council

North East region’

of Nagaland (Issak fac-
tion—NSCN-T)/K haplang
faction (NSCN-K)

2, Federal Govermment of
Nagaland/Naga Natioaal
Council (Adino faction—
NFG/NNC-A).

Manipur

1. United Mational Liberation
Front {(UNLFY.

2. Peoples’ Liberation Arey
(PLA).

3. Peoples’ Revalutionary
Party of Kangleipak
(PREPAK).

4. Kangleipak Communist
Party {(KCP).

Mizoram

1. Hmar Peoples’ Convention
{HPCO.

Assam

1. United Liberation Front
of Assam (ULFA).

2. Bodo Security Force (BSF),

3. Bodo Voluntary Force
(BVF/ABSIN.

Tripura

I. Al Tripura Triba) Force
(ATTF).

. National Liberation Froat
of Tripura {(NLFT).
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Figures upto, 1992

M 15-12-1932

.,-ISta-te No. of persons No. of persons
killed killed
Civilian Avmyf Civilian ATmy/
PMES PMF;
Cotice Police
Magaland NSCH . . . . 9 7 3 3
Manipur
{1) NSCN . . . - . . 22 21 25 g
(2) Meitei Extremist . . . . 39 13 42 22
Mizoram (HPC) . . . . . 7 3 3 4
Assam
NSCN/E A . . . . . I e 3 i4
ULFA . . . . . 141 3 34 9
Bodo . . o . 70 i1 102 18
Tripura .
ATIF . . . v . . 33 4 35 8
NLFT . . . . ; . 0 1 1 3

(b) the number of civilians and army petsonnel including those from para—mﬂitar);
forces killed in various attacks during ths last two yezarg; and

(c} the steps taken by Government The Government’s policy has been, on the
to solve the problems of Morth-East ane hand, to deal firmly with thoss induiging in
repion?. ... . - secesgionist activities, and, on the other, to en-

courage them to join the mainsiream of the national
iife provided they accept the Constitution of India
and shun violence, Government have accelerated
the pace of cconomic development ia the region
ATy S e gl e by making higher allocation of plan funds. under-
k L ] _5“_;-__ iaking several projects under thes Central Sector,
i and treating all the seven north-gastern States as

‘special category States’

U
3AY

AFFAIRS AND MINISTER OF STATE IN

Uttar Pradesh THE MINISTRY OF HOME AFFAIRS

(SHRI M. M. JACOB); (a) Since 'Public

4130. SHRI P RAKASH . YASHWANT Order' and 'Police' are State subjects, no data

AMBEDKAR: Wil the Minister of HOME in regard to police encounters in the states is
AFFAIRS be pleased to state: compiled at the Central Government level.

(a) what is the number of persons killed ) ) ) o )
in police encounters in the State of Uttar (b) Registration, investigation, detection

Pradesh during the year 1990-91 and 1999- and prevention of crime being the
responsibility of the State Governments/

92; and
. Union Territory Administrations, it is for the
(b) whether Mr. Arun Parashar was killed respective State Government to enquire into
in the fake encounter by the Kot-wal' Mathur such allegations and punish those who may be
Police in the State of Uttar Pradesh on the found guilty. No details in this case are
25th June, 19927 available with the Central Government.

THE MINISTER OF STATE IN THE
MINISTRY OF  PARLIAMENTARY




